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3. . 	 APPLICATION NO. 	 OF 199 
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Notes of the Registry 	Date 	 Order of the Tribuna' 
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Present : Hon ble Justice Sri D.N.J3arUah 
Vice-Chairman and Hon'ble Sri. 
G.L .Sanglyine, Administrative 
Member. 

Let this matter be 
ssion on 7.12.98 so as 
Sarkar, learned Rai iway 
receive instruction. 

4~_~ . 
Member 

Learned counsel for the apLtcant 
not present. For the ends of justice 

case is adjourned till 11.1.1999. 

i4.Sakar,1earned Railway Cousel is 
sent. 
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1.12.98 

Listed for admi-

to enable MrJ.L 

counsel to 

Vice -Chairmar 
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O.A. 273/98 

Notes of the Registry 	Date{ 	Order ofthe Tribun  

11.1.99 	The applicant isóünd absent in 

spite of tepeáted calls. Learned counsel 
-. 	 of both sides are also absent. The 

application is dismissed for default. 

I 	 Member 	 Vice-Chairman 
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